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project of Cargill m Salsadia and Kandls;

(t) whether it is a Jact (hat 15,000 acres of
tanil at Satsadia Island has been carmarked or
handed over to Cargill;

((I)v what are the conditions imposcd by
Governmenl and the edvanlages aflered by
the Cargill:

(e) whether il is also a fact that Satsadia
[sland was hitherto enrmarked lor the expan-
sion of Kandla Port;

() if so, the reasons for sclling up the
Unik
(2) whether it is a fact that Cargill would

operale their project on Histech basis with
hardly few dozen workers employed; and

() if so, whal are lhe reasons [lor not

encouraging Iabour intensive salt production”

process prevalent in Kutch ?

THE MINISTER OF STATE IN TIHE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) WITH
ADDITIONAL CHARGE OF THE MINIS-
TER OF STATE IN THE MINISTRY OF
INDUSTRY (DEPARTMENT OF MHEAVY
INDUSTRY) (SHRIMATI KRISHHNA SAHI):
(a) 10 () A letier of permission has been issugd
1o M/s. Cargill South Fast Asia Ltd.. Singapore
in August. 1992 1o sct up a 100% Export
Oriented Unit in Kutch District of Gujarat for
manulachire of 10 lakl Lonnes of solar salt per
annum with the condition that cnlire (100%)
production shall be cxporded 1o General
Currcncy Area/Hard Currency Area Counlrics.
The Panty had later on approached the Kandla
Port Trust for allotment of 15,000 acres of land
which was nol approved by the Kandla Pont
Trust Doard. .

(o) and (D The information is being collected
and will be laid on the Table of the House.

(g) The Company proposcd 1o harvest salt
mainly by manual methods which will creale
1500 (0 2000 jobs -during the sall producing
seasan (oo Naovember o Jnnc).

(h) Doex nnl anse.

Surplus Labour in PSUs

613, STHIRL CIIIMANDBITAL MTIHTA
SIIRT SARADA MOITANTY :
SIHRI SOM PAL:
SMT. MIRA DAS:

Will the PRIME MINISTER be pleased to

slate :

(1) Whai s the numiber of surplus labour in
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Public Sector Unils afler the 'Exit’ through
Vuluntary Reliremenl Scheme benefils:

(b) Whal is the number ol Volunlary Retire-
menl Scheme beneficiades and amaount paid as
retrenchment compensalion:

(¢) What is the apgregale quanium of
salares being paid (o surplus labour;

() What are the details aboul the surplus
labour in various Public Seclor Unils, lheir lotal
sirength and (otal labour strength of Public Sec-
lov Unils:

(e) Whether the-workers or Trade Unions
working in the sick or closed Public Seclor
Unils are prepared o run these unils on Co-
operalive lines; and

(D Whether Government have prepared any
scheme (o run aboul units an Waorkers' Co-
nperative lincs il sn e details thereol?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) WITH
ADDITIONAI, CHARGE OF THE MINIS-
TER OF STATE IN TIILC MINISTRY OF
INDUSTRY (DEPARTMENT OF HEAVY
INDUSTRY) (SHRIMATI KRISTINA SAIIl):
(a) to () As per the published Ligures available
in the Public Enterprises Survey 1991-92 (otal
stall strength of the Ceniral PSEsis 21.84 1akhs.
Dctails regarding the number of employees
nher than casuvals and the monthly emalu-
ments paid per employec are indicated in Vol. 3
ol the Public Enlerpriscs Survey 1991-92.
centerprisc-wise. Copies of 1he Public Enter-
prises Survey 1991-92 were placed on the Table
af lhe House on 26-2-1993.

The exact number of employces who are
swiplus in each PSE have to be decided by (ke
PSE thrmselves. To setde surplus labour, PSEs
have been advised to adopl Volumary Relire-
ment Scheme. According (o the information
available (rom 100 PSEs who have adopted
VRS during the financial year 1990-91, 1991-92
sl 1992-93. 78562 emiployees npted for Volun-
ey Reliremend.

Compensalion paid {o emiplayees opling (or
Voiunlary Retirement depeads vpon the tevel of
the post held by them. The averapge emohnments
as per lhe Public Enlemprises Suevey 1991-92 of
the public sector eoployees were ol ilie order of
Rs.56.522. All the caplayees till the date of their
scparation from the PSEs are paid aormal
salary and allowancees as per (he miles [ramed

* hy the PSEs.

() and (1) Some rade unions have suggesicd
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setling up of Workern Cooperalives during the
meeting of the Special Tripartile Commgilice
held on 20-1-1992. The Governmenl is prepared
1o consider viable proposal for running sick
PSEs through Workers’ Cooperalives where the
workérs are willing. However, details in this
regard have 1o be worked oul based on the
specific proposals [rom the Workers Coopera-
lives company-wise.

Clcarance fo Cargill's Proposals

614. SHRI CHIMANBHAI MEHTA :
SHRI SOM PAL.:
SHRI SHANKAR DAYAL SINGH :
SHRIMATI MIRA DAS:
Will the PRIME MINISTER be pleased 1o
state:

(a) whether it is a fact that the Foreign
Investment Prometion Board kas cleared the
Cargill’s proposal for investment of Rs. 48
crores al Salzsadia Island near Kandla Port
Trust, Gujarat for manufacturing salt; and

(b) whether the FIPB clearance is a com-
prehensive clearance covering concurrence
(rom all the concermned Departments including
the Delence. Surface Transport, Environmenl
and also the Gujaral Government ?

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVELOPMENT) WITH
ADDITIONAL CHARGE OF THE MINIS-
TER OF STATE IN THE MINISTRY OF
INDUSTRY (DEPARTMENT OF HEAVY
INDUSTRY) (SHRIMATI KRISIINA SAHI):
(1) A letter of penmission has been issued Lo
M/s. Cawgill South-east Asia Lid., Singapore. in
August 1992 (o set up a 100% Expor Qrenled
Unil in Kutch District of Gujarat for manufac-
ture of 10 lakh Lonnes of sn0lar sall per annum al
the cstimated project cost of US § 15 million
wilh the condition thal entire (100%) production
shall be exported 1o Gencral Civrency Arca/
Hard Currency Area Counirics.

{(b) FIPB clearance is only in respecl ol
lorcign investment and in-so-lar as the other
clcarances arc concerned Lhe party has (o
approach thc concemed authoritics.

Forcign investment mvolved in M/s. Carpill’s
Praject

615. SUURIMATI MIRA DAS:
SIIRI STIANKAR DAYAL SINGII :
Will the PRIME MINISTER be pleased o
slale :
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() whether M/s. Cagill’s Projeci at Satsadia
Island near Kandla Pont is to produce salt
which hitherto not pgpduced arourmd Kandia oy
in India. il so, what are the demils of Wle
Camgill’s projegied production of salt;

(b) whal is the preposed foreign investment
in the above project, eslimated produclion of
sall per annum, quantum of cxport and'ycary
[oreign exchange earnings to”our country:

() whether Cargill is going o take any big
share of foreign exchange. if so. the dclails
thereof,.

(d) whetherlocal salt manufacturers are in &
pusition or they had offered 1o produce more
salt than projecled by Cargill al Satsadia in
case infrastructural [acilities are provided 100
them:

(¢) _if so. the reasons for nol encouraging
local manufacturers to lunher develop salt
industry in Kutch:

(D whether Cargill is going (o invest Rs. 48
crores at Satsadia and Rs. 12 crores at Kandla to
build new jety’ for their cargo operalions;
and

() if so, whelher this could create a problem
of silling and high cost dredging ? .

THE MINISTER OF STATE IN THE
MINISTRY OF INDUSTRY (DEPARTMENT
OF INDUSTRIAL DEVCLOPMENT) WITH
ADDITIONAL CHARGE O THE MINIS-
TER OF STATE IN THE MINISTRY OF
INDUSTRY (DEPARTMENT OF HEAVY
INDUSTRY) (SHRIMATI KRISHNA SAHD):
() 1a (c) and (D and (g) Letier of permission has
been issued 10 M/s. Cargill Soulh-east Asia Lid.,
Singapare, in Augusl, 1992 (o0 sct up a 100%
Txponrt Oricnled Unit in Kuich Distrcl of
Gujarat (or manufacture of 10 lakh tonnes of
solar sall per annum at the estimated project
cast of US § 15 million which includces selting
up of deep sea Jelty in accordance with (he
regulations of Gujarat Maritime Board and the
Staste Government or any other prescribed
authorily as applicable. wilh the condition that
entire (100%) production will be cxported.
Foreign exchange caming of the project is
estimated 1o be 8-10 million US § al a full
capacity, as per policy governing 100% expon
criented units with 100% loreign  equity
panicipalion, profiis and dividends are
wpalriable

(<) nnd {c) No proposal has been received by
the Govemmient for setting up salt produc-
lion wnil al Satsadia by the local salt
nmanufachirers.



